
·1

(For insertion .m the Maharashtra Government Gazette, Part-I, Central
Section)

I •

.NOTIFICATIONBYTHE;HIGH COURTOF JUDICATUREATBOMBAYORIGINAL
. ' .. ' ANDAPPELLATESIDES .

. -

No. X(Gen)~1603/20.14/G60·
I'

7l?
Dated : 4 August, 2014

• I' . •

In .l?ar~ial modification of Notification No. X(Gen)-1603/2014/818,

dated 26th December, '2013, and' subsequent Notification No. General
,-

(Adm.L'Judl., dated 3rdApril,' 2014, the Honourable Administrative Judges'
• I •. ~ = I , • ~

Committe.e has decided to declare Saturday; 20th'D'-'ecember, 2014 as a Court
. ,

-,

.' working, day for the High Court of Judicature at Bombay and its Benches at
I, '.

, Aurangabad and Nagpur ·in lieu, of holidays already declared on loth April,
. . . . .

20i4 to th~ ~ench at I~agpur~nd 24th April, 2014 to the High Court of
- • 1

Judicature at Bombay and its Bench at Aurangabad on account of "Polling
.' I ••

Day" of General Parliame~tary Elections.
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- .' -ft,,": ' ..
Bombay, Dated :4 August, 2014
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(Dr. Mrs. Shalini S. Phansalkar-Joshi)
Registrar General

High Court at Bombay
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